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[Shri S. M. Banerjee]
were here he would have the right to
withdraw it, but he is in jail. Should
he not have that right?

Mr. Deputy-Speaker: What can I
do?

Shri S. M. Banerjee: 1 want your
ruling on this,

Mr. Deputy-Speaker: There is no
point of order. I shall put the resolu-
tion to the vote of the House.

The question is:

“This House is of opinion that
large-scale employment of Con-
tract Laobur is detrimental to the
interest of the workers and the
nation and recommends to Govern-
ment that steps should be taken
to abolish the system as a whole
forthwith."”.

The Resolution was negatived.

1532 hrs.

RESOLUTION RE: SITUATION IN
VIET NAM

Dr. Ranen Sen (Calcutta East): I
beg to move:—

“This House is of opinion that
the recent bombing of North Viet
Nam territories by USA mili-
tary forces is a threat to

peace and freedom in South
East Asia and calls upon the
Government of India to take

steps to mobilise word opinion to

stop US intervention in Indo-

China.”.

The Minister of External Affairs, 1
am sorry to say, is not here....

The Deputy Minister in the Minis-
try of Labour and Employment (8hri
R. K. Malviya): 1 am here.

Dr. Ranen Sen: My hon. friend
is only the Deputy Labour Minister.

FEBRUARY 28, 1865

situation {Rﬂ.l.) 1774

_Shri Ehadilkar (Khed): It does not
add to the dignity of the House that
even though three Ministerg should be
there in the External Affairs Ministry,
none of them is present here now.

Shri Badrudduja (Murshidabad):
Time ang again, we had been pointing
this out, but Government do not seem
to have taken any notice of this.

Shri Rane (Buldana): 1 hour and 20
minutes had remained for the earlier
resolution but it had actually taken
less time.

Shri S. M. Banerjee (Kanpyr): Our
External Affairs Minister is doing
nothing either externally or internally.
I do not know why he should not be
here now,

Mr. Deputy-Speaker: Every word
that is uttereq will be conveyed to
him,

Some hon. Members: He should be
present here in the House.

Mr, Deputy-Speaker: He will be
coming. I have sent for him,

Dr. Ranen Sen: Anyway, the Deputy
Labour Minister cannot represent the
External Affairs Minister,

Mr. Deputy-Speaker: He will be
coming. Let us go on with the bum-
ness meanwhile.

1533 hrs.
[Serr SoNAvANE in the Chair]

Dr. Ranen Sen: My resolution relates
to a very dangerous situation arising
out of the bombing of North Viet
Namese territory by the American for-
ces. The end of World War II saw two
important events, firstly the emergence
of the socialist power in the world em-
bracing one-third of bumanity, and
secondly the emergence of the national
liberation movement that shook the
very foundation of imperialism and
colonialism. The world imperialist
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Powers did not accept the situation,
particularly the American jmperialism
did not accept the emergence of these
two powers, namely the socialist
powers and national liberation forces.
So, immediately after the Second
World War, the American jimperialist
-authorities tried to forge military alli-
.ance gystems throughout the world.
Today, this has taken a grusome pro-
portion.

Shri Eapur Singh (Ludhiana): Why
.is- my hon. friend repeatedly calling
"the American authorities as the Ame-
.rican imperial authorities? Where is
imperialism? My hon. friend should
not cast aspersions on a person or
Power that is not here to answer back.
That is a

Shri Khadilkar: very

:strange position.
Dr. Ranen Sen: [ may be allowed
to speak,

The American imperialist powers
-did not accept the situation and they
started forging military alliances
throughout the world.

The Viet Namese people fought for
their independence during the last one
century first against the Chinese Man-
darins, then against the French, then
against the Japanese, and again against
the French colonial power.

An hon. Member: And now against
the Chinese.

Dr. Ranen Sen What happened when
the French imperialist forces were
routed at the battle of Dien Bien Phu?
In the year 1854, an agreement was
arrived.at at Geneva between fourteen
Powerg to end hestilitieg in the Indo-
Chinese territory. But before this
Geneva Agreement was concluded, the
American Government wanted to help
the French power and they stepped
into the shoes of the French colonia-
lists and they tried to subvert the
[agreements that were arrived at at
Geneva in the year 1854, These are all
historical facts.
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Let us see what some of the impor-
tant provisions of the Geneva Agree-
ment were. One was that the division
of Viet Nam into two territories was
a provisional one; the second was that
within two years after the Geneva
Agreement, that is, in July, 1956, botn
these territorieg would have an elec-
tion for national unification wunder a
joint commission consisting of mem-
bers from these two territories and
under the supervision of the Interna-
tional Control and Supervisory Com-
mission, The third important point in
that agreement was that there would
be no military station, and no naval
or aircraft station and mno military
build-up in any of the territories of
Viet Nam, either in the south or in the

north. But it was af the behest
of the American colonial Power
that the Government <‘hat was set

up in South Viet Nam sfarted sub-
verting all those clauses of the agree-
ment. And let us gee What happened.

In 1953, Mr. Nixon, on behalf of the
American Government stated that
America wanted a crescent system
starting from Korea ang touching all
the littoral islands and ending in Indo-
China. Then again, there was a brr-
chure written by Gen. Navarre wh=
was in charge of the French forces 1
1953-54 in which he wrole that the
American Government proposed an
‘Operation Vulture’ on the Indo-
Chinese territory, to which the French
Government also had agreed. So. the
position was that the French colonial

wvultures left, but the other vulture
starteq ravaging the Indc-Chinese
territory.

Shri Eapur Singh: Can he not use
decent terminology?

Dr. Ranen Sen: It js called ‘Ope-
ration Vulture’. It is in the document.

Shri Eapur Singh: Americans are
not vultures.

Dr. Ranen Sen: What happened?
A military alliance known as SEATO
was forged in South East Asia. In
August 1959, our late Prime Minister
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called it a very dangerous and very
unwise military alliance that threaten-
ed the whole security of South East
Asia. What happened? A puppct
regime was formed in South Vietnam.
It was a puppet regime as evidenced
by the fact that every wesk almost
there is a coup there and nobody
knows what is happening in regard to
the ruling power. The Government
of Soutlr Vietnam at the inctance of
the American Government started vio-
lating all the agreements. In 1956,
there should hawe been a zaneral ejec-
tion for national unification. That
wag flouted. South Vietnam became
a lease of the Pentagon.

I will give some figures in 1954.
the American military  persennel in
South Vietnam numbereg crly 200. In
1964, it is 25,000. There are 189 air-
_fields in South Vietnam, big and smail;
11 naval bases, big and small, in South
Vietnam waters. From Sapt. 1954 to
March 1964, the US illegally intro-
duced more than 2,000 saizment of
miiitary equipments and weapons, In
1:.5-G4, 284 muilitary delegztions in-
cluding tea officers visited South Viet-
nom. The Defence Secretary himself
viiited 14 times. Not only that. It
hzs become a colony of America.

Shri Eapar Singh: How ig it ille-
gal?

Dr. Ranen S5en: Because the Geneva
agreements had stipulated that there
should be nc foreign militarv bases
or naval base: or foreign military
personnel there,

Then South Vietnam became a pri-
son house of the South Vielnamese
people. You will be astonished to
learn thuat after 1954, 900 jails have
been built, 3.7 lakh people Lave been
jailed, 1.6 lakh people murdered, ¢.8
lakh disabled, 16,000 women tortured
or raped, 8,000 children delaincg and
30 lz2kh people herded intg cancentra-
tion camps.

Shri Kapur Singh: Where does he
get these figures from?
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Dr. Ranen Sen: These have been
culled from international jiterature,
mainly from Soviet literature.

Shri Kapur Singh: Communist
sources.

Dr. Ranep Sen: They are the great-
est friends of India, I mean the
Soviet Union and other Socialist coun-
tries.

The war went on. It was waged by
the South Vietnamese peov'e against
American military occupation and their
puppet regime. I will quote a British
journalist, David Hutton, who had
said that it has no independence at
all.

Shri Kapur Singh: On a point of
order. Are we constitutiondily com-
petent to discuss the domrestiz and
internal affairs of a foreign country
and a foreign power?

Mr. Chairman: 1 think the House is
entitled to express an opinion. The
Resolution is ap expression of gpinion.

Shri Kapur Singh: I accept
ruling,

your

Dr. Ranen Sen: He writes:

“South Vietnam has no indcren-
dence at all. How can a countiry
be independent when its entire
army is financed by a forzign
power? The very idea ‘s an ab-
surdity. How can a couniry be
independent when more laan 80
per cent of its imporis are paid
for not by its own exports bu: by
the treasury in Washingion? Far

from being independent, South
Vietnam today js one of ta most
dependent  countries «f the
World™.

This is from an English journal.

Therefore, the fight going on there
Is a freedom battle waged by the
South Vietnamese prople ageinst
American military intervention and:
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against the despotic government,
puppet government in Sotlu Vietnam.
The situation is getting diflicult every-
day for the American interventionists.
Thig is apparent from whal the New
York Times noted on February 11,
1965, after the American bowbing for
the second time. The editorial points
out:

“In South Vietnam those who
profit by the American presence
want the USA to siay. Those
who feel frustrated by American
power, nationalists, communists,
Buddhists, probably the maj rity
of the peasantry who simply wish
to be left alone and want the
American to go".

Even now there is a gradual reali-
sation in America thal tius interven-
tion is against the intcrests of Ame-
rica, Therefore, out of this cespera-
tion, because the whole South Vietnam
people have risen agiinst jae puppet
regime and against the American
intervention, in order ‘o mak= a casc
that outsiders are he'viag the South
Vietnam people, in order to carry the
war to the north and Lkroughout Indo-
China—because they have stzrted
bombing in Laos also—this bombing
takes place in North Vietnam terri-
tory.

My resolution specifically states that
it has become a danger to peace and
security in South East A:in including
security of India.

I want to remind the House of what
the late Prime Minister had stated
about the SEATO trealy. 1 have
stated very categorically and force-
fully that the first task of India, which
has a heritage of fight against imperia-
lism— our peace policy is known; we
want that peace shouid be restored
there and the American forces must
quit South Vietnam—is to see this
achieved and new Gencva type comn-
ference helg in which a fresh probe
into the situation is wundertaken a
fresh analysis of the situation made
by the conference. LI India takes up
this position and tries ‘o rouse public
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opinion against the American infer-
vention, a Geneva types conference
will take place very so.p and that
will lead not only to Seaca and free-
dom in South East Asia bul also peace
and security in India, free from
foreign intervention.

With these words, |
Resolution,

Mr. Chairman: Motion moved:

commend my

“This House iz of opinion that
the recent bombing of North Viet-
nam territories by 'SA military
forces is a threai tus peace and
freedom in Souta Eas. Asia and
calls upon the Goverument of
India to take steps to mabilise
world opiniopn i0 sicop  US inter-
vention in Indo-Chira®.

One hour has been allotted for this.

Shri Khadilkar: T would request
an extention of time a! the beginning,
because apart from taz Government's
opinion, this Heuse's oprnie» will have
a good effect in the outside world.
This is an impostart matter. So, at
the beginning I would roquest for a
little extension of tira,

Shri S. M. Banerjee: I move that
the time be extendeq by two hours

Shri D. C. Sharma (Gurdaspur): I
second the proposal

Mr, Chairman: There is  another
important resolutiun, We shall con-
clude the discussion on this mrolution
by 4.55, so that the other resolution
might be allowed to be moved.

How much time will the Minister
take to reply?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): Fifteen to 20 minutes.

Dr. Ranen Sen: I will take five
minutes to reply.

Mr. Chairman: There are six eor

seven members anxious to
speak. 1f we restrict our-
selves to strictly ten minutes
each, [ think we van accommodate
them.
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Shri Solanki (Kaira): I am here influence that China has created in:
to oppose in ioto this resolution South-east Asia. China regards

moved by my hon. friend

When he was movir.e the resolution,
one of my colleaguns raised the ques-
tion whether we coa discuss the
affairs of a foreign country.
rather unfortunate t~at we oursclves
have no policy on  South-east Asis
The whole problein that is facing us
and the world today, and South-east
Asig in particulas, is the problem of
Chinese expaniionism wversus the
democracies, and the only
democracy in Asia, and the biggest
demoeracy in th2 worid, that 13 affer-
ted js India

When I am talking on the subjact,
1 have nothing .o do with America.
1 am only concerncd with my country
and the security of my country. I
fee] that the events that have taken
place in South-east Asia have a direct
effect on the policies of our country,
on the defence of our . country. I
would say that if wa are not awaken-
ed in good time, gv2na's will take place
as those which took place in Tibet
at the time of the earlier
Chinese expansioa, when many seni-
or Members of this House warned the
Government and requcsted to eontain
Chinese expansiontim. My  hon.
friend was talking of the second world
war and of colowalism 1 would say
that there would ba a third world
war in the near futuse if we do not
contain Chinese expaasionism. Talk-
ing of colonialism and imperialism, 1
must say that China is no less im-
perialistic, no less culomalistic and no
less brutally communist than any
other country even more. Ching to-
day threatens not only India, but the
whole of Asia. Loo%ing at the map
of Asia, looking ot the events which
!lav_e taken place. looking at the in-
activity of our Government, T feel that
only three countrizs might be left out
of ~this war—Australia, Japan and
ourselves. And s d»y might come
when the war might also verge on
the borders of India Diecause China
wil not leave Ind:a out of its sphere
aof influence. This is tha sphere of

It is

South-east Asia as i1t backyard, and:
China wants no interlerence from.
anybedy in her backyard

We should uniderstand ‘hat China:
swallowed Korea and Tibet, that the-
Vietnamese territoriys» were also in-
fluenced by China, that Malaya was in
total war against communism, and
lastly that India only recently was
invaded and our bhordes are still
occupied by the Cirnese: In all these
events we have done nothing.

The objective of China is very
clear—expansionism, Chinese hege-
mony over the South-cast Asian coun-
tries, including India. They want to
impose the commamst way of life on
other countries. 'n the situztion that
is facing us today, a new factor has
arisen, pamely lie expansionism of
Indonesia. Indonesia is 5 snmall drag-
on brething fire on the neck of Malay-
sia and many other conntries. This
is the way the two nations, China and
Indonesia, have com up rgainst the
whole South-east Asia

Therefore, the question of pohey
which arises is wlrainer we are able
to resist this power. If we do not
want to resist, do we aprce to this
expansionism of Chini. do we subimit
to the will of China? This is the:
question that is fa>'nZ us today-—not
the question of A:nencan  interven-
tion or the intervention of anybody
else. What are w2 going tc i-7
Obviously, so far we have done poth-
ing.

My hon. friend suiests a Geneva
type conference. Somebody else
suggested a parall2l 1o the Coiombo
proposals. We knos whay has hap
pened to the Colom“n proposals. We
know what has bea1 the result of the
Geneva conferen~e, There ari oller
people who say thit through non-
alignment and an aporoach of piace-
fu] co-existence w.: ce1  appeal to
these nations, hat s ix oniy talk
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at the conferénce tatl:. We want to
talk about peace and non-alignment
sitting in Delhi. We du not care what
is happening in Sdzon.

Only last year I was in South Viet-
nam, I toured ib» entire country fer
a fortnight with other members of
the delegation whi»n left India fcr
flouth Vietnam. Th: situalion lhat
we witnessed thrre was not a happy
one, and they have passed through
piore dangers ‘vitain the last one
year, Today that eountry facer much
more danger of direct Chinese aggres.
sion that last year.

When Ching was expanding its
territorial ambitions, America came
and put a stop to it on the borders
of South Vietnam. The British con-
tained Indonesian expansion in Malay-
sla. These two mation: have fil'ed
the vacuum creat:d in the territorics
of Asia. Becauss we were nat able
to do the sama, other countries had
to come to their help. The job which
should have been done by Asian
countries is being performed by
Furopean powers and my friend call
them colonial and imperialistic.

Of course, this is enoth=r way. If
direct aggression o (=¥ is nat possi-
ble, through the Larkdes- of South-
east Asia they r~an enter India and
other territorles of Asia. We do not
want to play any octiv: part, in South
Vietnam we met several peuple who
gaid, “We do not like the Americans
but we do not lica the Chinese, either
but the Americai; todav are lelping
us to safeguard us from the dangers
of the communist way of life.” They
are not worried about nationalism,
ﬂ‘.l’:_y are worried about their way of
lite.

Incontrast, North Vietnam ig a liv-
ing hell where people like slaves.

Dr., Ramen Sen: Have you been

there?

Bhri Solanki: Indian officers have
reported these things, those of the
Control Commisgibn. It is that living
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hell that the South Vietnamese do not
want, South Vietnamese prefer free-
dom, they woulg prefer death to en-
tering into the sort of coalition that
my hon. friend suggests, union with
North Vietnam. The two parts can-
not unite because their way of living
and way of thinking are different. It
is not a matter of forcing them to
unite. It is a matter of life and death
for the South Vietnamese,

In this matter, the British and Ame-
ricans have  Thelped. They want
Australia, Formosa, India, Ceylon,
Burma, any power that is willing, to
come to their help. They would ac-
cept that help. But is India ready to
go with her resources and help South
Vietnam? India could not prevent
even the aggression on Tibet. We sat
here and we discussed at the confe-
rence table and we said it was un-
fortunate, ‘That is all we can do. We
cannot even extend our support to
Sikkim, Nepal and Bhutan, not to
talk of going to the help of South-
east Asia, Therefore, for our in-
activity, for our incapacity, we are
blaming the Americans for creating
the situation. The situation was not
created by the Americans. It was
created long before by the Chinese
expansion, and this situation now is
coming to an end. With the present
action of the USA, the Vietcongs can-
not held out any longer and the day
will come when the Vietcongs will
themselves come to the conference
table. Ag it is, they only understand
the language of force, and I think
threy do not understand this talkie-
talkie or the conference table, non-
alignment, etc. and only force can
contain them.

16 hrs.

Now, the Americans are giving
them hell and they realise that their
end is near ang hence this talk of
cease fire and so on. The whole move
is on. In South Vietnam the infiltra-
tion was so much, as we observed
there, that it is so difficult for an
ordinary man to go for his daily work
in South Vietnam. If a farmer goes
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to his field, he is shot down. If an
ordinary labourer goes just 10 miles
out of Saigon, he is not safe. His
women and children are not safe.
“That is the way of terrorism indulged
in by the Vietcongs in South Vietnam,
by the Vietcong guerillas, but this
wil] now come to an end

That is why I feel that if we cannot
extend help to South Vietnam, we
«€1ould not prevent others from giving
them help. It is a question whether
we cap do it. If we can do it, let us
do it. If we cannot do it, let us not
talk gbout it. That is all that T wish
‘to say.

Shri Khadilkar: Mr. Chairman, Sir,
il 3o happened that 1 was just reading
James Ruston's report in the New
York Times wherein he has put it
that the first casualty in every shoot-
ing war is common sense and the
seeond is open ang free discussion.
1 thought that those friends from the
‘Swatantra party who are not in the
-war would show some common sense
at least and maintain the freedom of
discussion, because this is a demo-
‘cracy.

What is happening in South Viet-
nam today is of much concern to us.
Cur policy unfortunately is daily
growing more and more anaemic and
passive, because the results of the
present conflict in South  Vietnam
‘will ultimately decide the fate of the
south-east Asian countries. In such
a situation, if we take a very narrow
view of things and are guided by
considerations of certain alignments
in the worlg conflicts, as my young
friend who just now argued, then,
it will ultimately have an adverse
eiTect on us as well

About what is happening in South
Vietnam today, even in America,
there are two opinions. Walter Lipp=
man the well known correspondent
-and columnist, has expressed very
citegorically that there is no possi-
‘bility of any military solution in South
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Vietnam and that the only solution is
a political solution. Even now, 1 was
reading in the New Statesman an
American report. There, there is a
clear cleavage; on the one side, there
is a certain military section egging
on for war and on the other side &
little mature section in the adminis-
tration having second thoughts re-
garding the situation in South Viet-
nam. Do you know, Sir, that in South
Vietnam, every day, a very autho-
ritative document says, America I»
spending a million and a lralf dollars?
(Interruption). A lot of American
troops are pinned down there. This
war is fought, as I said, in the name aof
democracy. Man who know better have
come to the conclusion that in South-
east Asia two forces are struggling:
one is communism and the other is the
local nationalism. But it is the im-
perial powers, the super-powers, in
the world who are penetrating there
under the pretext of giving protec-
tion: they are the greatest enemies to
stability and nationa] freedom in
South-east Asia. It must be clearly
understood.

An
China?

hon. Member: What about

Shri Khadilkar: 1 am coming te
that. You must understand Dbetter;
please have a little more reading
about political affairs. (Interruption).
China: the question is, how to con-
tain China? Can you do it by the
SEATO type of alliance and by send-
ing military equipment and American
jets to North Vietnam to crush it?

An hon. Member: We can

Shri Khadilkar: It is foolish adven-
ture and American mature opinion
does not also advocate it. There iv a
volume of opinion that new forces
since the last world war settlement
have come up and one of the forces
js China. There are other new
nations. Unless the western big
powers are prepareg to recognise and
come to terms, I do not think there
is any possibility of any settlement
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in South Vietnam, and yltimately the
£mericans will meet their fate; I am
predicting it, because the Americans
themselves are predicting it; fate 1is
awaiting them, as they have suffered
after the Chinese came {o the
Yalu river and McCarthur was dis-
graced in the Korean war. They are
facing that phase today.

As 1 said, our Government today is
taking an attitude which is most pas-
sive. I am surprised; whatever our
gquarre] with China, are we going to
give a latitude for a foreign power,
however big and however friendly, to
penetrate in this area and establish
its hegemony? That is the question
and India, as a self-respecting in-
dependent republic, must keep in
mind that question. Therefore, my
suggestion is this. It is not a ques-
tion of any meeting. There was a
suggestion that Kosygin and Johnson
shoulg meet, but that suggestion was
dropped next day; a statement was
issued stating that a Geneva-type con-
ference should be convened, but there
is now no more thought about it;
there is mno further  action. Ne
Win was here. I would like to know
what he said about his country’s atti-
tude to south-east Asia and parti-
cularly to Vietnam. The French
Prime Minister was here. 1 know
what he said in other countries. But
what did he tell the Government of
India? He did not approve entirely
our attitude, though he supported a
Geneva type of conference,

What | feel is, now the time has
come when India should not look
passively on and advise or say Man-
tras of peace. An active lead is called
for. Call for a Far-eastern Ccn-
ference including China, America,
Soviet Union, India and Japan and il
such a conference is wvisualisedq and
active lead is taken, then alone per-
haps peace could be restored and a
political solution of the South Viet-
namese situation or crisis could be in
sight. When I say this, it is helping
the Americans to get out of the ditch
into which they have fallen just now
in South Vietnam. You know in
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South Vietnam, every morning you
find a new Government, and a latest
one has come up evep this morning.
The new Government would also

like to have a political settle-
ment. So, evep the South Viet-
namese are really tired of war.

They want peace and if you are going
to impose war, today if not tomorrow,
certainly events will happen in a few
days’ time when there will be a re-
volt in South Vietnam against the
foreign intervention. That eventua-
lity is there. If we are to avoid the
US disaster in South Vietnam, firstly,
we as an Asian power, in our own
right, must have a sphere of influence
in south-east Asia and  all these
regions, keeping in the background
whatever has happened regarding the
Chinese conficts with us. That conflict
will be resolved one day. What
Shri Jayaprakash Narayap said in the
Sapru House is that you do not visua-
lise China as a permanent enemy,
that posture would be wrong and
India should not take up that posture,
and Shri Jayaprakash Narayap is no
lover of eommunism.

I woulg just plead that the time
has come when India should take the
lead in south-east Asiag in this strug-
gle. 1If the local struggling national
forces are given full freedom, I am
certain in their own right they would
be creating a bulwark against the

expansion of China. No  American
arms can stop that expansion. In
such a situation, | would appea] in

this way. Two things are called for:
firstly, the worlq situation has altered
completely; there is no possiblity of
any conference deciding anything.
Europe is divided. In Africa, new
nations have come up. In south-east
Asia, there is a conflagration. In such a
situation, Indiag should recognise the
new forces that have come up. At
Teharan, Stalin and Roosevelt thought
of the world and some spheres of
influence were decided upon. These
spheres of influence and the establish-
ed order of the world based on
that view are not going to
last long, because there is a new
challenge. It is not simply the chal-
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lenge of the atom bomb of China. It
is the challenge of the new forces that
have come up. Recognise these forces;
come to terms with them and acco-
mmodate them. Then mlome India

would be able to play lher role.

Secondly, Japan is coming up. Can-
vass opinion in the world for a peace-
fu] settlement and take a leading part

in the ealling of a conference for
Far-East settlement. After  Tehran,
such a conference would bring

about peace in South-East Asia, and
strengthen democracy in these coun-
tries. Assure the South-East Asian
people, who are agitated, that jn their
struggle for freedom, India, the Indian
people and the Indian Parliament
stand by them.

Shri Brajeshwar Prasad (Gaya):
Sir, I do not agree with the view that
there is conflict between nationalism
and communism in South-East Asia.
Two forces are in operation on the
stage of international politics. China
represents the centrifugal forces.
Russia and America on the other hand
represent the centripetal forces,
China stands for the transformation of
the bipolar worlq into a multipolar
world. Russia and America on the
other hand stand for the transforma-
tion of the bipolar world into one
world.

The recent bombing of North Viet-
nam by America is the ficst step that
has been taken for the purpese of
liquidating the threat of Chinese ex-
pansionism in South-East Asia in
general] aod in South Vietnam in
particular. If a war breaks out be-
tween Clrina ang America, the result
would be the division of China into
two spheres of influence, Russian and
American. A war between China and
America can never leag to the out-
break of a thermo-nuclear world war.
‘I'ne  establishment of the thermo-
nuclear stalemate, the emergence of
(China as a nuclear power, the grow-
ing possibility of all States becoming
nuclear powers in the near future and
the threat of the establishment of
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Chinese hegemony over the Afro-
Asian sector of the Rimlands rule out
the possibility of the outbreak of a
war between Russia and America,

The Geneva conference can lead
either to the establishment of 3 Sino-
American entente or to the resurrec-
tion of the Sino-Soviet Pact or to the
€oming together of Russia, China and
America or to the withdrawal of both
Russia and America from the Afro-
Asian sector of the Rimlands. India
woulg have to join the Soviet bloc
if a Sino-American entente is estab-
lished. India would be divided into
two spheres of influence—Chinese and
Russian—if the Sino-Soviet Pact is
Resurrected. India would be divided
into three spheres of influence—Chi-
nese, Russiap and American—if Lus-
sia, China and America come to-
gether. India would be divided into two
spheres of influence—Chinese and Pan
Islamic, if both Russia and America
withdraw from South-East Asia

Mr. Chairman: I request the hon.
Member to confine himself to the reso-
lution before the House. The other
things he can put forward at the time
of the budget discussion.

Shri Brajeshwar Prasad: I am ar-
guing within the limits af the resolu-
tion. These are the consequences that

are bound to follow if the Geneva
conference is held.
The condition precedent to the

transformation of the bipolar world
into one world, i.e., the achievement

.of the goal of world disarmument, is

the division of China into two spheres
of influence, Russian and American.

The objective of the Geneva confer-
ence on the other hand is the break-
up of the bipolar world into a multi-
polar one, The concept of the Geneva
conference is the antithesis of the con-
cept of Russo-American entente, A
meeting of President Johnson and
Mr, Kosygin on the Yalta paitern
should be held to solve t'ie problems
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of the Afro-Asian Sector of the Rim-
lands in general and of South-East
Asia in particular.
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Shri D. C. Sharma: Sir, I am sur-
prised to find this resolution is being
discussed on the floor of thig House.
If this resolution had bé&en discussed
in the Parliament of North Vietnam
or in the Pariiament of Indonesia
there would have been some justifi-
cation for it. But I do not think that
there is any justification for discus-

sing a resolution of this type in the
Indian Parliament,

I would like to give my reasons
for it. In the first place, India is
committed to the policy of non-align-
ment, and when you believe in the
policy of non-alignment you
cannot  say that the Ameri-
cans are to blame here and some
other powers are to blame there. I
think we have to keep ourselves away
from these involvements in those
troubles and we should try to keep
away from them. It is our policy
that cautions us to do so.

In the second place, I do feel for
the people of Vietnam whether they
belong to North Vietnam or South
Vietnam. 1 think they are under~
going a pgreat deal of suffering,
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though 1 believe that the gufferings
of the people of South Vietnam are
much greater than the suffering of
the people of North Vietnam, K But it
cannot be denied that if America has
gone to North Vietnam, America has
its reasons to do so, though I do not
justify a:.together their bombing. The
American fleet was attacked, the
American army had been attacked.
It is a retaliatory action, though I do
not approve of any retaliatory action.
But the fact of the matter ig this
that if America has taken any repri-
sals it is a kind of counter offensive, and
though I do not approve either of what
North Vietnam has done or South
Vietnam has done, I think jt would be
very dangerous for us to take sides
zither on the side of North Vietnam
or on the side of South Vietnam,

Apgain, to say that America iz the
enemy of peace and freedom any-
where is a travesty of fact. There are
only two colonial powers at this time
in the whole of this world, whatever
anybody may say. One is the colonial
power of Portuguese against which we
fought and the other is the colonial

power of China against which we are-

fighting. I may tell you that the colo-
nial power of China is like an elephant
while the colonial power of Portugal
was like a small cat. It is a very big,
huge, mammoth power and we are out
to fight it.

From where are we getting the help
or aid for fighting this colossus, this
imperial colonial power to whose head
has gone the newly acquired power?
We are fighting with the help of the
United Kingdom, we Hre fighting with
the help of US.A. and USSR, And,
to blame those persons who are help-
ing you and to play the game of that
person who is against you, I think is
neither commonsense, nor politics, nor
expediency, nor statesmanship.

Therefore, I think that the only
thing which India can do is this, India
should beware of the power of China.
Mr. Chairman I have got a paper here.
I wish Shri Khadilkar was here, He
would have liked me to quote from
this paper. I am quoting from the
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New Statesman dated 12th February,
1965, and not from what Walter Lipp-
man has written. I do not want 1o
read the whole of it as my time is
limited. What this paper writes I
want our Foreign Ministry to pay heed
to. What he writes is this, He says
that China first wants to swallow
Vietnam, after that it will be the turn
of Thailand, then it will be the turn
of Laos, then Cambodia will be snuffed
out, then Malaysia will be attacked
from the north, then it will come to
the eastern flanks of Burma and then
to the plains of India. 1 do not want
to read the whole article. I wish my
friends to read this article, But I do
want the people of India to heed one
sentence which has been written here
which is this:

“The road to New Delhi lies

through Saigon".

like to impress wupon
they should watch
their own fron.iers. They should
watch the developments which are
taking place. They should also take
the warning of the New Statesman
which says that what happens to
Saigon is going to have a great deal
of effect on us, It is China which is
at the back of all this war.
It is China which is doing
all this mischief. Nobody can
deny it. Therefore, I would say that
the matter of North Vietnam and
South Vietnam should be taken to the
Security Council, There it should be
discussed, whether the Vietcong wkho
are fighting a guerilla’s war, fightin,’
the South Vietnamese people are
under the influence of North Vietnam
or China or they are a self-sufficient,
self-reliant and self-contained body.
I think that is the only solution to
this problem. There cannot be any
Geneva-type conference because even
if you call such a summit conference,
China would not come to that confer-
ence, and if China does not come to
that conference it would be meaning-
less. Therefore, what India can do is
to try to expose the tactics of China,
which is keeping alive its fight in
North Viet Nam, in South Viet Nam,

I would
my people that
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[Shri D. C. Sharmaj

in Indonesia and other places, This
question should be taken to the Secu-
rity Council and in that India should
take the lead. So that, even if the war
is not stopped, people know the truth,
the bare truth, the honest truth abou*
the involvement of China in the whole
struggle which is going on in South
Viet Nam. To talk about US.A. or
UK. is besides the context. 1 think
the only context in which we can talk
about the war is the context of China
whieh is indirectly and directly pro-
moting this kind of warfare,

Mr. Chairman: I want to call the
hon. Minister at 4.35 pm. I have got
only five minutes at my disposal.

Shri K. C. Sharma (Sardhara): Mr.
Chairman, I thank you for the time
you have given me. The second world
war ended in a bi-polar world. In the
U.N.O. there were five powers, Russia,
U.S.A., UK, France and China. China
was mere formality and France was
mere courtesy; UK, was in the pocket
of U.S.A. and against this was Russia.
If these five powers had been allowed
to rule the world, in their own ways,
war would have been the inevitable
resu’t, The third world war would
have been the inevitable result of his-
torical forces. For the last two thou-
sand vears, wherever the world was
divided into two, two rigid polar
forces. war was the inevitable result.

The third world war was avoided by
Pandit Jawaharlal Nehru with his non-
alignment and co-existence. If for
the last fifteen years the world has
been at peace, it is all due to this
great man, if it could be due to an
individual in the modern world. Be-
cause of him India rose to its present
position and has become a great power.
It is simply a damn lie to say that at
any time Russia, America or China
could over-run the plains of India. It
is simply impossible. There is such a
thing as reactive nationalism which
will see to it that no power in the
world can crush us, disgrace us or de-
moralise us. It is an impossibility. It
is a modern truth that the American
forces, however great, cannot defeat
China on its mainland China, how-
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cver great in population, however
rigid in its political structure, cannot
fight us on the maintand of India.
Similarly, U.K. cannot fight Tibetans
on the plateau. These are the three
great historical truths or facts. So, it
is no use saying that China will do this
or that; China' can do nothing, so far
as the indeperrdence of India is com-
cermed, It is one thing to fight on the
Himalayan crevices, it’is another thing
to fight a great country on its plains.
Our people are organised, our people
are determined to guard their freedom.
That is the position of India today.
India is a great power and it will not
submit to any outside power, however
great that power may be.

At the same time, [ will say another
thing. While India was growing into
a power, there arose another fourth
power, and that is China. The Chinese
were lying prostrate for centuries.
Then they rose, consolidated and be-
came a great power.

Shri S. M. Banerjee: What is our
number? Four and a half?

Shri K. C. Sharma: We are a great
power. We have to be proud of our
race and country. Pandit Jawaharlal
Nehru pleaded for its recognition and
for its membership of the UN.O, If
it would have been accepted, there
would have been no invasion against
India. A huge country, squeezed into
a tight corner, cannot but run amuck.
So, the solution lies in that China
shou'lq be recognised, that it should be
a member of the UN.O, If we are
worth anything, we should mobilise
our forces, I plead for the comscrip-
tion; 1 plead foi the most modern
armaments; I plead for the Rationali-
sation of our industries. It is not time
to say: let things go as they go. It is
time to create things in every form of
our activity, be it war, be it military,
It is
time for forcing our people to rise.
And we are a great power and we
will rise. Nobody, be it China, be it
America, can bring it to submission.
That is an impossible thing. With
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China in U.N.O., India risen to power
and prestige, Vietnam will be left to
solve its own problem.

Shri Dinesh Bingh: Mr. Chairman,
Sir, I must first of all apologise to you
for not being here . . |

WY amars fag (£7rn) 0 L
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Mr. Chairman: Let
upon that,

An hon. Member: He is speaking
on foreign affairs,

Shri Dinesh Singh:. .....when the
debae started.

us not insist

Sir, the House is rightly exercised
over the situation in Indo-China. We
are aware that the situation is grave—
very grave, in fact—and we can all
only hope that the situation will im-
prove because otherwise, if it escalates
into any kind of greater conflict, it may
involve us all into g war whose limits
we cannot yet fully fathom.

Dr. Ranen Sen, in his opening re-
marks, gave some background of the
Geneva Conference which brought
about a solution to the war that was
going on in Vietnam, The Geneva
Agreement of 1954 envisaged consul-
tations, in 1855, between the authori-
ties of North Vietnam and South Viet-
nam, leading to a nation-wide elections
in 1856. Unfortunately, this has not
been possible with the result that we
have not been able to move any nearer
the unification which was the main
aim of the Geneva Conference.

Now, from time to time, there have
been disagreements between the two
parties there and matters have
been referred to the Inter-
national Control Commission. We
have always tried in the Com-
mission and India particularly has
made an effort to see that we give as
clear an indication gs possible of what
is happening there without taking any
sides.

Dr, Ranen Sen had again menticned
the question of our special report o
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this subject. Tt is true that both sides
had complaineq to the imigsion
about the infringement of /the Geneva
Agreement and we had in our report
made it quite clear that there had been
infringement on both sides. In fact,
Commission had gone into the details
of the charges made and had said that
the military support that South Viet-
nam is receiving from the United
Siates is of such a substantial nature
that it basically alters the position
there and Commission "also gave our
views on certain points brought to gur
notice by South Vietnam where there
had been infringement on the Geneva
Agreement by North Vietnam. Now,
the situation had been going on in this
manner for over 10 years. From time
to time it became worse; from time to
time it receded into the background,
but by and large there has a'ways
been this confli:t.

This conflict has suddenly come to
the forefront again with what happen-
ed around Tth February, leading sub-
sequently to the bombings by the
American planes of certain areas in
North Viet Nam. As the House is
aware, Government made a statement
on the Bth February on this subject,
and if T may read a small portion from
it, it is said there that:

“For the sake of peace in Asia
and the world, a war in Viet Nam
must be avoided.”

It went on to sav:

“The Government of India con-
sider that as the first step there
should be an immediate suspension
of all provocative action in South
Viet Nam as well as in North Viet
Nam by all sides involved in the
Viet Nam situation, and nothing
should be done to aggravate the
situation.”.

Shri Bade:
both?

Suspension of action by

Shri Dinesh Singh: Yes, of course.
How can you have only one side in a
conflict?
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Shri Bade: That js what our friend
wants,

Shri Dinesh Singh: So, we had

made this clear statement,

Then, on the same day, that is, on
the 8th February, the Prime Minister,
speaking at a function appealed to
both President Johnson and Prime
Minister Kosygin. If I may again
guote from what the Prime Minister
had said, he had appealed to both of
them ‘to do all they can to ensure
that peace is not disturbed’. Here,
again, we took a positive action in this
matter.

Shri N. C. Chatterjee (Burdwan):
We understand that the President of
the USA. has sent a recent message
to our Prime Minister. Has it got any
reference to Viet Nam?

Shri Dinesh Singh: I shall deal with
it later.

16.42 hrs.

[Mgr. DEPUTY-SPEAKER in the Chair]

Then, the question did not rest here.
We informed our Missions in the coun-
tries that are concerned with the
situation in Viet Nam to take up with
the respective Governments to which
they are accredited and to bring 1t
their notice the serious situation that
was developing in this area and also
to request them to use every influence
they have to try to stop the fighting
there and to see that it did not esca-
late any further.

We had also suggested that perhaps
the solution lay in having a conference
in which all the countries that had
been represented in the Geneva Con-
ference in 1962 could take part, so
that we could discuss this matter in
all its entirety and find a peacefu!
solution.

I am happy to say that we have re-
ceived the support of a large number
of countries in our proposal to con-
vene a Geneva type conference on the
1962 pattern. There has been to some
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extent a certain lessening of tension
in this respect, and although the con-
flict goes on, there is no serious event
that has taken place in the last few
days. Then, again, the Foreign Min-
ister had made a statement to this
House on the 19th February, and here
again, if ] may quote from what he
had said,

“We consider that as a first step
there should be an immediate sus-
pension of all provacative actions
in Viet Nam by all sides involved
in this situation and that nothing
should be done to aggravate the
situation. What is necessary is for
the principal Powers concerned to
get together in search for a peace-
ful solution for the Viet Nam pro-
blem.",

So, the House will see that we have
not only made statements here and in
Parliament but that we had also taken
positive steps in the capitals of the
interested countries to see that a
peaceful solution was found to this
very difficult problem.

Some hon, Members had raised the
question of our discussions with Gen.
Ne Win and the French Prime Minis-
ter. Of course, when they were here.
we took the opportunity to discuss this
matter with them and we found that
we were, by and large, in agreemen®
with them also; they also felt that
there should be an effort at a political
solution to this problem.

Shri Khadilkar in his speech referr-
ed to a larger Asian conference instead
of the Geneva type conference that
we have had. If I may refer him to
the Geneva conference he will
notice that the 1962 Geneva conference
on Laos was already an enlargement
of the Geneva Conference of 1854. We
have been talking about the Geneva
conference of 1962 which will take into
account all the interested countries.
If a few more countries wish to come,
we could consider it at that time. The
point is that we do not want that the
matter should be delayed. If we were
to take up the general question of
invitation to countries, it may lead to
certain conflicts and difficulties which
might delay the issue. Our effort is
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to have a conference as soon as pos-
sible so that the situation ig brought
under control and that there is no tur-
ther deterioration, But if a few more
countries who might be interested in
this wish to come, we could certainly
consider that issue at that time.

Another hon. Member had referred to
the question of bringing thig before the
Security Council. As you know, all
the members who were present at the
Genevg conference are not represent-
ed in the Security Council, not even
in the UN. As such, to take up this
matter before the Security Council
may not be as fruitful as having a
Geneva type conference where all of
them will be directly represented.

During the debate, the general ques-
tion of China was brought in in re-
gard to Vietnam. We are fully aware
of the Chinese danger, of the desire
of China to expand, in South East Asia,
in South Asia and in other parts of
the world, Chinese expansion, to our
mind, cannot be contained by limitea
military action. It jg something we
shall have to meet by political solu-
tions; there cdn be no purely military
solutions to these problems,

Therefore, we shall have to consider
this in a larger issue. To leave China
and U.S.A. to fight it out in Vietnam
is not a solution, It is perhaps easy
to say, ‘the two giantg are fighting.
Why should we get in the way? Do
they realise that when giants fight,
may be some flies will be squeezed in
between? May be in this fight, it may
go out of control and the whole world
may get involved in it. Therefore, it
is our duty as a peace-loving country
to take interest in this matter, to try
to find a peaceful solution. It is our
hope that a Geneva type conference
will be possible and that we shall be
able to meet to find a peaceful solu-
tion.

I may add that the resolution that
Dr, Ranen Sen has brought before the
House is really largely met by the
action we have taken. I do not know
whether he would still wish to press
it. But may I read from a statement
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the Foreign Minister had made in the
other place yesierday and which hon.
Members may have seen in the news-
papers? He had said:

“As an Asian country of this
region, we can only view the geri-
ous developments in Vietnam with
grave concern. We would like to
see the people of Vietnam enjoy
their freedom and independence
without any interference from out-
side from any quarter whatsoever.
We hope that all powers who are
interested in the freedom and in-
dependence of Vietnam will make
sincere efforts to find 5 political
solution in Vietnam and will arrest
the present situation, which is a
danger to world peace, from dete-
riorating any further, To this
end, the parties concerned should
get together in a conference gnd
tly“ to solve the problem peaceful-
Iy".

I hope this will be possible,

Dr. Ramen Ben: The only point 1
want to make is this, that our Gov-
ernment is trying to have a peaceful
solution of this conflict that i going
on, but while doing so it should
not put on a par the South Vietna-
mese people and the American Gov-
ernment.

I have read the International Cen-
frol Commission’s report also, and
by and large this can be said that
the Geneva Agreement hag been vio-
lated by South Vietnam, though it is
also true that there was violation of
some of the provisions by North
Vietnam, but they came much later.
I have got the 1856 and later reports
also, Therefore, 1 want to emphasise
that the people of South Vietnam are
trying to fight against the American
occupation, So, they should not be
dealt with en a par. When the Alge-
rians were fighting or freedom, our
Government sympathiseq with them.
They should do the same here,

However, after hearing Shri Dinesh
Singh and speech of Shri Swaran
Singh yecsterday, I think tHere has
been a little improvement in the
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[Dr. Ranen Sen]
position of the Government of India
than taken a few days earlier. There-
fore, I do not press the resolution,
and 1 withdraw it.

Mr. Deputy-Speaker: “Tas the hon.
Member the leave of the House to
withdraw the resolution?

Hon. Members: Yes.

The resolution was, by leave, with-
drawn.

16.53 hrs.

RESOLUTION RE: UPLIFT OF
SCHEDULED CASTES

st It (g97)

AT AT WA fwe w1 aEroET
| |

TSN §@QT W@ AN I
wEAT 1

IITN HEIRT, qq gATC I FT
aferes agd W dwd awerst &
fafm rgm e am d &
fa=ar Wi & AT T HweT & faam
R Ag N F ad gy = ar ad
. =R AE WA € | 9% I e
g fr &t gax ¥ 9w ) agAE
IR G Wi mada R F
Har ¥ waw faur o o arE Wi
%W A, T T A frlr wwTT
. %Yy 7 1 WX g4 OF " Er W,
s afy T T gfee & @13 aww
W | ST GE H a1 W ¥ W
worgr foear @t gf feerd 2 @
g ag AWT AT g1 R 7 T WA
F P 1 OF awm ¥ o fr dw & g
Tt qE 3w g, Wt grE 9wt
g, 9t $8 Wt T gW ¥ A W
R g o

Castes (Res.)

JqEAN WERT - TEH W W1
F%eT geT & A <@ A )

=t arede ; AT A HEE § AW

) mmt:

“zmawr %t ag T g e @
g9 affy QoA & q
W wqgfen ot &
grnfas, wifgs a1 W-
o faere & w10 § *rE
IeEAE gfy d@ gf
¢ w1, @ faa, @@
AT T & ATE FIAT
t e @ = A
wa a% g wafr & geai-
4 FA R wAEA
Frfaat & weamr, fafesz
T AEfE # I F
o Efadi o ==
e #@, wfa faq am,
oify @FFar I9ET W
ga 3™ ¥ fog ow
I wff ST "HEN

frasr 571"
# "9 §9 §%eT A1 9w wA ¥ fAy
ST gAT g | a8 T waw g R 9w
g9 we ZwT F1 fore w| @ww ¥ w9
& o s oY gF segwEa #r o faedt-
o & 3w & W= IF WX wT A
7g a1 3% § fF wegerar frarn &
T T § 7 OF AT wr g, e fom
oy ¥ I T W W R w9
W@ R IE A g owi age Tl &
o ot 4T 3 fE o X o) o
TF & oew W faaw gavt &
NI EINEF NS I
tomqum ) AT R wH
qFOTO AR 9 WK @l O ¥
O 99d &, AfeA 99 wael F
otaw ar #rf I§ W #r Aty TH



